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30,7.,1990,
Presents Mrs, Rani Chhabra, counssl for the applicant,

Heard the learned counsel for the applicant,

The application is pre-mature as the authority |
concerned has not yet taken full six months in passing |
the order on representation. The 0A is, howsver,dismisc

ed

with the dirsction to the department concerned to dispos
of the represeqtgtion made by the applicant. This will

however & trfiﬁ/the applicant to move fresh appllcatLOT,

e
not

if so advised after disposal of his representatlon,Lafter

A

expiry of thélsix mgnths as ths case may be.
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